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THE AUHATI H IGH COU AT GUW HATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.WI-12/2006/5770lA

Shri Saptarshi Garg,
Jt. Registnr (Vigila nce),
Gauhati High Court,
GuwahaU

Shri Nasim Akhtar,
Special Judge, NDPS,
Assam.

-il
Dated Guwahati the pJ June,2o23.

Casual leave.

Your letter No. sPUJ/NDpS/151 Dated 26.06.2023

Sir,
with reference to the above, I am directed to inform you that you have been

granted casual leave on 03.07.2023 and 04.07.2023, alongwith station leave
permission, from the moming ot o2.o7,2oz3 titt the evening of 04.07.2023. Further,
The District & sessions Judge, Kamrup (Metro) and in her absence the next senior most Judicial
officer at the station wirr remain in charge of your court and office during your absence.

Yours faithtully,

cL/-
,T. REGISTRAR ffIGILANCE)

Memo NO,HC.VU-12/2OO6/5771-5772IA. dated , R4 ^ o (_ Z-o 
"3C-opy to:

I. The District & Sessions Judge, Kamrup (Mebo).

t/. ,r*Project Manager, Gauhati High Court.


